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(c) The CPWD Mazdoor Union was 
granted provisional recognition subject to 
the results ol the verification of 
membership of various Unions of the 
CPWD being undertaken by the Ministry 
of Labour. 

Construction of a New Building in 
Karolbagh 

3279. SHRI DHARAM CHANDER 
PRASHANT: Will the. Minister of 
URBAN DEVELOPMENT be pleased to 
state: 

(a) whether it is a fact that the old 
building on plot No. 16/11, W.E.A., 
Karolbagh, New Delhi has been re 
cently demolished and work has be 
gun on constructing a new building 
on that plot- 

(b) whether the plan for the new 
construction, as sanctioned or sumbit-:ed 
to the concerned authority, is for a 
commercial one; and 

(c) if so, the reasons for permitting a 
commercial unit, on a plot marked for 
residential purpose? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVE-
LOPMENT (SHRI DALBIR SINGH): 
(a) It has been reported by the Municipal 
Corporation of Delhi that the old building 
on this plot has been demolished but the 
construction of a new building has not yet 
started. 

(b) and (c) As per Zonal Plan, in Plot 
No. 16/11, Western Extension Area, 
Karol Bagh, the    ground floor 

is permitted for commercial use and 
the upper floors are for residential use.    
The building    plans submitted 
by the party envisaged construction of a 
residential building consisting of 
basement for domestic storage and 
ground, first and barsati floors for re-
sidential use. The plans have not yet been 
sanctioned. 

 


